NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

T.C.P No. 221/(MAH)/2017

CORAM: Present: SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 30.06.2017

NAME OF THE PARTIES: Labdhi Enterprises

V/s.
Baramati Agro Ltd.

SECTION OF THE COMPANIES ACT: I & BP Code 2016.

S. No. NAME DESIGNATION SIGNATURE
i Peachs |
O mandn Corpor® Sy

AwAALE T

‘f‘\nf g")f“‘ L"""b

7D Piore: =L , S Pes G
. oone TTNAG Ngaraesu Fd oy
L _Q A’T\ u_( A j rﬁir‘ ._ j O O _; L

f~edp :\.a‘ 3 ok = |
A ‘:_f

®U{so~ gﬂ
Ty Kaldeas

ORDER

TCP No. 221/ 1&BP/NCLT/MB/MAH/2017

The Company Petition dismissed, vide separate order.
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V. NALLASENAPATHY B.S.V. PRAKASH KUMAR
Member (Judicial)

Member (Technical)
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